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Through Speed Post
IN TIIE IIIGIX COURT OF DELHY AT NEW DELHI
FiNo.1%747Cdmp./DHC/No.

Dated:

rom,
The Registrar General
Delhi High Court

New Delhi 4
To,
Sub: Quotation for.Ten (10) nos. ofulzitwest%\felfsidn of Adobé Pro for the
use of e-Courts.
Sir,

This court intends to purchase Ten (10) nos. of latest version of Adobe Pto
for thc use of e-Courts.

You are requested to submit quotation for the same théreof in a se'al;d
envelope to the Computer/Stationery Branch on or before 20 0%4.2048 |
clearly mentioning the technical details of the product beirig offered and warranty

. period. The validity of rates should not be less than six months.

- The envelope. should be addressed in the name of “Registrar Géneral,

Declhi High Court, New Delhi” and the subject of this letter be superseribed on te
cnvejope. ' '

The quotation received after due date shall be summarily rejected.

Assistant Registrar (Conp.)
for Registrar General -

F No. 174/Comp./ DHC/No._ \\\W§ Dated:- 2D (.7\%‘7‘"

CC to:- for uploadil}g on the Official Website of Delhi High Court
\/1./ Decaling Assistant of Computer Cell, Delhi High Court

7 -

(Manoj Kapoui)
Administrative Officer (J)(Corap./Sty.)
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